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Present: None,

Kespondents have not filed their counter-
affidavit within the time given to themi Last
opportunity is given to them to file counter-
affidavit wit hin 4 weeks, Applicant to-file
rejdinder within 2 weeks thereafter, List for
further directions on 15.11.195L,

~ Let a copy of this order be sent to the
respondents for their information and
»compliénceg Applicant should alsoc be informed
about the date so fixeds
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None for the applicant,

1561113991

On behalf of the respondsnts Shri
Arun Sharﬁa, proxy for Shri P.P. Khurana,
Counsel, is present. _

Ne oné has appe ared on behalf of the
applicant dn the 1ést four occasions,
The Application is dismissed for default

and non-prosecution.

: Qs "V"7) -
(B.N. DHOUNDIYAL) ( PoK. KARTHA )
MEMBER(A) VICE CHAIRMANEE)




